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WEST 

1. Dadra Nagar Haveli 

l. Goa Daman & biu 

3. Gujarat. 

4. Madhya Pradesh 

S. Maharashtra . 

TOTAL 

SOUTH 
l. Andaman & Nicobar 

2. Andhra pradesh 

3. Karnataka 

-i-. K rala 

5. Lakshdweep 

6. Pondicherry 

7· Tamil Nadu 

TOTAL 

All India Average 

Agendet to prevent water Pollution ill 
Rivers 

3763. SHRI C. PALANlAPPAN: Will 
~ the PRIME MINISTER be pleased to state: 

LOPMENT (SHRI C. P. N. SINGH): The 
be plea ed to tate: 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONMENT AND OCEAN DEVE-
LOPMENT SHRI C.P.N. SINGH): The 
Central and State Boards set up under the 
Water (prevention and Control of Pollu-
tion) Act, 1974 and several Departments, . 
agencie and local bodies, both in the 
State as well as in the Central Govern-
ment, are responsibUe for the prevention 
and control of water pollution. 
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''Monitoring of D.C.M. Chemicals for 
Pollution" 

3764. SHRI RAJNATH SONKAR. 
SHASTRI: Will the PRIME MINISTER 
be pleased to state: 

(a) the details of the stack monitoring of 
DCM Chemicals carried out by the Cen-
tral Board for the Prevention and Control 
of Water Pollution; and 

(b) the salient reasons for showing lenie~ 
ney to big industrial hou es in pollutin; 
the environment? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS .AND 
ENVIRONMENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. !NGH): (a) 
The Central Board for the Prevention and 




